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Start point (Kavatkar shop Deulwada) ANNEXURE A/1A 457

Latitude: 16.05708
Longitude: 73.479673
Elevation: 72.99m
Accuracy: 3.3m

me: 10-05-2023 12:02
Note: Costal highway Malv

End point ( near Kolamb bridge)

'Longitude: 73.46885
‘Elevation: 79.83m
‘Accuracy: 2.2m

i Time: 10-05-2023 11:41 .
!Note: Kolamb bridge Costa
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’I’.atntude 16.074122
Longitude: 73.46885
Elevation: 79. 83m
Accuracy: 2. 2m

'Time: 10-05-2023 11:41 .
' Note: Kolamb bridge Costal

Ghumdai River &

: ON Kumbharmath
Malvan O HETHIY ’

A4l

.

Measure distance

e v Sucie

Latltude 16 05708
& | ongitude: 73.479673
Elevation: 72.99m
Accuracy: 3.3m

Time: 10-05-2023 12:02
Note: Costal highway Malve

Click on the map to add to your path

Total distance: 1.45 mi (2.33 km)
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TRANSLATION COPY

Swati B. Parkar
Dhuriwada, Malvan

Sindhudurg 416606

To,
Sub Divisional Officer, (Revenue)
President- Taluka level Mangrove cell committee,

Kudal

Sub- To make available report and document regard mangrove hacking/cutting
at Dhuriwada Near Kolamb Bridge...

Sir,

Request to make available your action report as well all documents
regarding mangrove hacking/cutting near Dhuriwada Kolamb Bridge Request
to make all documents regarding letter by Collector Sindhudurg REV/BY
email/MASHA/KARYA117/PARKAR/2022-23

DATE- 03/05/2023

MALVAN SWATI B PARKAR

Date- 18/05/2023

“1.C.
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TRANSLATION COPY

Swati B. Parkar
Dhuriwada, Malvan
Sindhudurg 416606

To,
1. Tahasildar Malvan,
Sindhudurg

2. Police Inspector
Malvan, Police Station
Malvan Sindhudurg

Sub- In order to identify the Suspected person who has done Mangrove
hacking at Dhuriwada Kolamb Bridge, Please provide CCTV footage of last 10
days.
Sir,

Yesterday | am made a complaint to Tahasildar of the above mention

subject. Accordingly | received the site inspection report.

As per the letter, All the officer were present, due to high level of water
Pnchanama is postpone by two days. So | request you in order to file a
complaint against the suspected person, Police Inspector should made
available CCTV footage of last 10 days.

Annexed

1. Site inspection letter of
Tahasildar Malvan at 25/04/2023

DATE- MALVAN SWATI B PARKAR

“1.C.
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Translation copy

Understanding Tips-

1. Denotes survey no. of land records.
2. Denotes Hissa No. of land records.
3. Denotes stones according to record
4. Denotes building

5. Denotes well

6. Denotes pump house

7. Denotes electric pole

8. Denotes village road

9. Denotes hut

10. Denotes demarcated of stones

11. This colour indicates acquiring area for road, from Dewoolwada to
Kolamb

12. This colour indicates acquired area has been excluded as the jujbi
area occors
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TRANSLATION COPY v

DEPARTEMENT OF RANGE FOREST OFFICER (PRA) KUDAL, KUDAL

PHONE NO- 02362-221196, EMAIL- rfokudal @gmail.com

Ja kra b/kandalwan-takrar/308/2022-23 KUDAL. DATE- 23/09/2022

To,

Hon. President of Mangrove Forest Protection and Conservation
and Sub Divisional Officer (Revenue) Kudal
Control Committee Malvan

Office of Sub Divisional Officer Kudal

Subject :- Regarding encroachment in Mangrove Forest area
Reference-
1. Mr. Anand Hule Res.of Daryasarang Dandi Malvan Email message dated on 17.02.2022

2. Hon. Sub Divisional Officer Kudal letter no. Jababi / Kandalvan / Kavi- 103/03/ 2022. Dated
08.03.2022.

3. Tehsildar Malvan, letter no. Masha/Jabab/Kand-Complaint/ Kavi-204/ 2022/d.22.03.22.
4. Forester Malvan's letter no. 10/2022-23 / Malvan /Dt. 05.04.2022.

In the subject matter, Mr. Anand Hule, Daryasarang, Dandi Malvan has complained under reference
no.01 that garbage is being thrown in the Mangrove forest area along the costal highway in Malvan
Municipal Council area and construction is being done by submerging the Mangrove forest area.

In accordance of the complaint application, it was informed under reference 2 and 3 about the site
inspection and report submission through the taluka level Mangrove Forest Protection and Conservation

Control Committee Malvan.

According to the site inspection report, solid waste, wet/dry domestic waste filled in cament bags, cut
stems of coconut trees and parts of Bundhya, cement concrete debris, plastic waste, and other items
appear to have been dropped in the area adjacent to the site strip along the Malvan Costal Highway. It is
surrounded by Mangrove trees such as Hu-ra, Tivar, Chipi Maradi, Kandal, and others. The
aforementioned area is privately owned. In the aforementioned area, no Mangrove Forest has been
felled. The thrown debris has reached the roots of the Mangrove trees, and thls waste may cause future

o &

e
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damage to the Mangrove trees. The created area's longitude is N. 16.03.55, and the affected area's
longltude is E 73.28.29 and the affected area is 250 meters long.

According to the complainant, Shri. Anand Hule Res, Daryasarang Dandi Malvan, the aforementioned
rubbish was thrown by the Municipal Council of Malvan, and as a result of the waste, there is a risk of

future damage to Mangrove species.

In the present case, the terms of the Environment (Protection) Act of 1986 C.R.Z. Being in the area, it
appears that an illegal act was committed in violation of C.R.Z.Ill rules.

In the matter of the Environmental (Protection) Act of 1986, CR.Z. It is requested to notify the
competent authority so that action can be taken against the concerned person in accordance with the
provisions of the aforementioned Act,

Submit the above-mentioned information and request additional information.

Along with panchnama and answer

(Apa. Shinde)'

member secretary

Mangrove Forest Protection and
Conservation Control Committee Malvan

And forest ranger Kudal

Transcript Hon. Civil submission for information to Deputy Conservator of Forests (Province) Forest
Division Sawantwadi.

Transcript Hon. Six. Presented to the Conservator of Forests (Mrs. To) Forest Department Sawantwadi
for information

Transcript - Hon. Member Secretary, District Level Kandal Forest Protection and Conservation Control
Committee Sindhudurg and

Six. Copy submitted to Conservator of Forests (Province and Campa) Forest Division Sawantwadi for

information Hon. Chairman, Kandal Forest Protection and Conservation Coordination Committee.
Malvan and Hon. subdivisional

Copy submitted to Officer, (Revenue) Kudal for information Forwarded to Forester Malvan for
information and action. . g e

g
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Panchnamaa
Panch
1) Avinash Vilas Samant (age 41 years) resident at Advan Malvan
Mobile 9407172197
2) Pandurang Rajaram Chavhane (Age 58 Years) Deulwada Malvan

Mobile 9405230235

As per the call from Circle officer & Forester(Malvan) we are present at Malvan Marine Highway at
Manjrekar chicken centre.All the present officer introduce themselves and we also introduce
ourselves to them

1) Peter Lobo -Circle Officer Malvan

2) Shrikrishna parit- Forester Malvan

3) Vishnu Narale- Forest Guard - Kandagaon

3) Sagar Pandhre -Forest Guard Mangrove

4) Vilas Tembulkarr- Police Head Constable Malvan- batch number 318

5) Vinayak Jadhav Development officer Agriculture department Panchayat Samiti -Malvan
6) Omkar Apte Land record officer -Malvan

7) Anand Hule complainant

The letter from Tahsildar Malvan outward number Masha/Jawabi/KandTakrar/ Kavi204/2022
dated 22/03/22 was read was read out and requested for Panchanama.

We are all government servant and complainant Ananad Hule has gathered at the point which is
mentioned by complainant Anand Hule . On the mentioned spot at Marine Highway, we started for
walking for panchanama along sidepatti. We were shown the mangrove area affected by illegal
dumping

Forester has taken
N- 16, 03'5”
73 23207

After wards we started walking facing towards Kolamb Bridge as mentioned in Anand Hule’s

complaint
4,10 =

e
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While walking on the road we observed solid waste, concrete, domestic garbage filled in the bag,
debris of cement, plastic scrap, coconut trees stem was dumped at the roadside Patti where
mangroves are exist. As explained by Forester-Malvan Variety of mangroves are exist like Avepina
Maria, Sonerpia Alwa, Achethus, Hallisthium, Exhocania, Halisithium, Alaecha, Vozorecha,
Muthenata

This whole area is a private property as told by the land record officer who was present at the spot.
There is no any mangrove hacking but the debris are dumped upto the route of mangrove and in the
future mangrove will be badly affected by debris

Afterwards we measure the length of area as mentioned in the complaint filed by Anand Hule. It is
observed 250 Meters. Complainant Anand Hule told that debris is dumped by Malvan Municipal
Council and necessary photo evidence is available with me. Mangrove are going to be affected by
debris so in order to conserve mangroves it is necessary to dispose the debris

The forester told that hacking of mangroves is a criminal offence afterward he noted longitudinal
N 16 04’ 00" E 73 28’ 26"

We all panch confirmed that we have presented the fact in the Abovementioned panchanama by
our own accord after the actual survey on the spot

Place Malvan
Time- 11:30-12:30am

Date 22/03/2022

“.C.
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While walking on the road we observed solid waste, concrete, domestic garbage filled in the bag,
debris of cement, plastic scrap, coconut trees stem was dumped at the roadside Patti where
mangroves are exist. As explained by Forester-Malvan Variety of mangroves are exist like Avepina
Maria, Sonerpia Alwa, Achethus, Hallisthium, Exhocania, Halisithium, Alaecha, Vozorecha,
Muthenata

This whole area is a private property as told by the land record officer who was present at the spot.
There is no any mangrove hacking but the debris are dumped upto the route of mangrove and in the
future mangrove will be badly affected by debris

Afterwards we measure the length of area as mentioned in the complaint filed by Anand Hule. It is
observed 250 Meters. Complainant Anand Hule told that debris is dumped by Malvan Municipal
Council and necessary photo evidence is available with me. Mangrove are going to be affected by
debris so in order to conserve mangroves it is necessary to dispose the debris

The forester told that hacking of mangroves is a criminal offence afterward he noted longitudinal
N 16 04’ 00" E 73 28’ 26"

We all panch confirmed that we have presented the fact in the Abovementioned panchanama by
our own accord after the actual survey on the spot

Place Malvan
Time- 11:30-12:30am

Date 22/03/2022

“.C.





